| TEM NO 65 COURT NO. 6 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 14040/ 2014

(Arising out of inmpugned final judgnment and order dated 08/11/2013
in CMAP No. 30737/ 2002 passed by the Hi gh Court O Judicature at

Al | ahabad)

ua & ORS Petitioner(s)
VERSUS

RAM ASHREY TRI PATHI Respondent ( s)

Date : 23/03/2015 This petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTI CE R K. AGRAWAL
For Petitioner(s) Atul Chitley, Sr. Adv.
Shweta Garg, Avd.
Sanj eev Das, Adv.
Shreekant N. Terdal, Adv.
For Respondent (s) S.R Singh, Sr. Adv.
Ankur Yadav, Adv.
U jwal Pandey, Adv.
Asha Gopal an Nair, Adv.

5555 S55F%

UPON hearing the counsel the Court nmde the follow ng
ORDER

Rej oi ner affidavit be filed within four weeks.
Li st thereafter.

( DEEPAK MANSUKHANI ) (1 NDU BALA KAPUR)
COURT MASTER COURT MASTER

Signature Not Verified

Digitally signed by
Deepak Mansukhani
Dat e: 2015.03. 24
12:44:38 | ST
Reason:



